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PAYMENT OF TELEPHONE AND PHONOGRAM
BILLS

*1096. Pandit D. N. Tiwary: Will
the Minister of Communications be
pleased to state:

(a) whether it is a fact that some
State Governments default in payment
of their Telephone and Phonogram
Bills and consequently they are black-
listed; and

(b) if so, whether the system of
Book adjustment of accounts from one
Department to another and from one
Government to another is to be in-
troduced to avoid such contingencies?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) and
(b). A statement giving the infor-
mation asked for is laid on the Table
of the Sabha. [See Appendix VI, an-
nexure No. 45].
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“are not paying the trunk tele-
phone and phonogram service
bills, the Posts and Telegraphs
Department has placed some of
the Punjab Government depart-
ments on the black list”.
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THIRD CLASS SLEEPING COACHES

*1098. Shri Amjad Ali: Wil the
Minister of Railways be pleased to
state:

(a) whether it is a fact that from
the 15th January, 1955 sleeping accom-
modation has been provided in the
third class on the Katihar-Sonepur
route and the Lucknow-Gorakhpur
route of the North Eastern Railway;

and

(b) why in the most important
train viz. the Lucknow-Katihar-mail
train such sleeping coaches have not
been provided?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Yes, Sir,

(b) The services are now run on an
experimental basis and it was consi-
dered more suitable to run them on
813 Up and 314 Down Katihar-Kanpur
Passenger trains, as they cover two
night journeys.

Shri Amjad All: Is it the idea to
experiment this in unimportant lines
and unimportant trains and then
come to important trains afterwards?
Is that the policy?
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Shri Shahnawaz Khan: No, Sir.
That is certainly not the policy. We
selected this train because on this
train the passengers have to spend
two nights whereas on the other train
which the hon. Member has in mind
the passengers have to spend only one
night. That is the reason.

Shri R. S. Diwan: The Grand Trunk
Express comes from Madras and
bogies are attached to it from Hyder-
abad. These passengers have to spend
two nights. May I know if the Gov-
ernment propose to have this arrange-
ment on those bogies also?

The Deputy Minister of Railways
and Transport (Shri Alagesan): I do
not think it will be possible to have
it. They are more or less fully
occupied.

Shri Dabhi: May I know whether
the third class sleeping berths pro-
vided on these trains are similar to
those on the Western Railway, namely,
berths with three tiers, on which the
passengers cannot sit straight?

Shri Shahnawaz Kha.n: It is the
three-tier system: it is more or less
uniform.

Mr. Speaker: He says that the top
tier cannot give comfortable accom-
modation for the passengers.

Shri Shahnawas Khan: That thing
has come to the notice of the Rail-
way Ministry. They are seized of this
problem and new designs are being
worked out.

Shri Amjad Ali: If I have heard the
hon. Minister correctly, he said that
the passengers on the Katihar-Kanpur
Passenger train ccver two nights,
while they take only one night oun the
Lucknow_Katihar msil train. Ig that
the answer he gave?

Shri Shahnawaz Khan: Yes.

Shri Amjad Ali: That is only part of
the main line. ’

Mr. Speaker: Let thare be no argu-
ment. They thought that in the long
distance trains, where the passengers
spend two nights, they would require
some sort of convenience.





